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CENTRAL ADMINISTRATIVE TRIBUNAL
ALLAHABAD BENCH,
ALLAHABAD

ORIGINAL APPLICATION NO/ 831 OF 2007

A3~ %M

ALLAHABAD THIS THE 38" DAY OF OCTOBER, 2007

HON'BLE MR. P.K. CHATTERJI, MEMBER-A

Tukman Singh, S/o late Shri Bedam Singh, R/o
Village Thipuri, Post Office Paithikhera, Tehsil
Fatehabad, District Agra, presently residing at
59/142-A Kheriya Modh, Jagner Road, Agra.

................. Applicant
(By Advocate Shri S.B. Saroj)
VIRESRSSHUES
1L Union of India through General Manager, N.C.R.,
Allahabad.
2 PORTME,NTCI R, Jdhansi.
3 Divisional Chief Personnel Officer, NCR,
Jhansi.
4. Kriti Singh, S/o late Sri Badam Singh, R/o

Village Thipuri, Post Office Paitikhera, Tehsil
Fatehabad, District Agra, presently residing at
59/142-A Kheriya Modh, Jagner Road, Agra.

.............. Respondents

(By Advocate: Sri D.S. Shukla)

ORDER

The applicant has approached this Tribunal for
the second time being aggrieved by the order of
respondents dated 21.3.2007 passed in pursuance of
the directions of the Tribunal in O.A. no. 58 of
2007 dated 22.1.2007. It appears that there are two
rival claims by two sons of the deceased employee
for a job on compassionate grounds. After hearing
the counsel for the applicant at the first instance,
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the Tribunal had decided the claim of the applicant
with a direction to the respondents to look into the
matter regarding the dispute and take appropriate
decision. Accordingly, the respondents reviewed the
matter and it appears from the order dated 21.3.2007
(impugned order) that the respondents applied their
mind to the same and decided that they would process
the case for compassionate appointment in favour of
elder brother of the present applicant. 1In my
opinion, after this decision taken by the
respondents passed in pursuance of the categorical
and specific order of the Tribunal in the same
M)
matter, there is not much wsth the Tribunal can and

should do at this stage. Therefore, this 0.A. is

dismissed at admission stage itself. No costs.

b

Member-A

Girish/—



